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Sceds Corporation has stopped payment
to farmers of East Godavari district in
Andhra Pradesh and Tamil Nadu for
sceds sold;

(b) whether it is also a fact that the
officials of National Sceds Corporation
have not met with farmers of East
Godavari for two years;

(¢) whether these funds have been
siphoned away by local agents of
National Seeds Corporation; and

(d) the manner in which Government
propose to take action in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ARVIND NETAM): (a) No, Sir.

(b) No, Sir.
(c) No, Sir.

(d) Question docs not arise.
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Scheme to Harness Rivers to Control
Flood

1982. SHRIMATI SUSHMA
SWARAI:
SHRI RAM JETHMALANI:

Will  the Minister of WATER
RESOURCES be plcased to state:

(a) whether it is a fact that
Governmient have decided to introduce a
ncew scheme under the Eighth Five Year
Plan, under which the rivers of the flood
affccted areas in the country are to be
developed in such a manncr that the fury
of flood comes to an cnd;

(b) if so, the dctails therecof;

() whcther Government have
formulated any scheme to develop certain
areas in the country on priority basis
during the Eighth Five Ycar Plan itself;
and

(d) if so, the dctailed outline of the
said scheme and total amount allocated
for this purpose, to bc spent during the
Eighth Five Ycar Plan pcriod?

THE MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES
(SHRI P.V. RANGAYYA NAIDU): (a)
No, Sir.

(b) Does not arisc.

(c) and (d) Arcas scverly affected due
to floods in North Bihar have been
identified for providing flood proofing
mecasures under a  Central  Sector
Programme. Flood proofing programme
involves construction of raised platforms.

quick drainage facilitics, potable drinking
water, sanitary arrangements, education
and storage facilitics for fodder and other
essential commoditics. About Rs. 9 crore
is ecxpected to be spent for this
programme during the 8th Five Yecar Plan
period.

Sctting up of Muiti-Purpose Cultural
Complexes

1983. SHRI KRISHAN KUMAR
BIRLA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be
pleased to state:

(a} whecther the Union Government's
proposal for sctting up multi-purpose
cultural complexes in Staics has becen
flopped;

(b) if so, whether scveral State
Governments are not at all interested to
set up cultural complexcs there;

(¢) if so, whether the Union
Government itself propose to set up
cultural complexes in each State; and

(d) if so, by when and if not, the
rcasons thercfor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT
OF CULTURE) (KUMARI SELJA): (a)
No, Sir.

(b) to (d) Do not arisc.




